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SHR! H.K. JAVARE GOWDA: Sir, today, it is a questioh of Shn
Ram Jethmalani {nterruptions).... . Tomorrow, it will be & question of
other Members. {nterruptions)... That is why | humbly submit to you,
please allow the Member to give his explanation. (nterruptions). ..

SHRI BRATIN SENGUPTA: | Sir, . the House should know when
he is going. to bé allowed. (nterruptions)....Af¥1 F9g ¥ga gwide ¥ | §ag |

A xE & (=mur) 9o do1 oY @ € .. (=@arF).. The House should know
when he is going to be allowed. {nterruptions)... The Hosue should know

when he is going to be allowed. {nterruptions)

Mo g @A Rt - S AR 9T W Y W § 99 IR @
HHTE ¥ 9€ TE A7 . (ZREF)... B R 95 T96 IR ARV TG T, G99 T
S T .(EEaE).. 99 Faae Tt ol o 9 9w 2 ded ¥ ot et
ey o T fwy o ww1 2 7 ..(Sg9ar)... g% Q@ 991 7oA @Ia /X1 $Y ot &

THE WVICE-CHAIRMAN ({SHRI SURESH PACHOURI:  Calling
Attention, Shri Bratin Sengupta.

CLARIFICATIONS IN RELATION TO THE CALLING ATTENTION TO A

MATTER OF URGENT PUBLIC IMPORTANCE - DEATH OF PRECIOUS

WILDLIFE IN VARIOUS PARTS OF THE COUNTRY INCLUDING ZOOS
AND WILDLIFE SANCTUARIES - contd.

SHREI BRATIN SENGUPTA (West Bengal): Hon. Vice-Chairman, Sir,
though | was agitated over the other issue, which Is very important--1 still
feel he should have been given a chance--since you have called mv name in
relation to the Calling Atlention regarding the trage«
place in various animal parks, particularty in Nandanka
would like to submit whatever | have to say on this,

When animal lovers, wildlife lovers and conservationists the world
over are concemed with the dwindling tiger population and the dwindling
population of rare species of animals all over the world, apart from the
tragedies that have taken piace mn G, Morena, Kanha and other places,
the death of tigers has taken.piace continuously for a few days in
Nandankanan. The entire country is overtaken by grief. It 15 not a
question of national consensus alone. The kind of tigers that are in
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Nandankanan are of a rare variety. It has been a precious animal for animal
lovers and wildlife lovers the world over. They are concerned about them.
We have an international commitment 1o keep these white tigers, the Royal
Bengal tigers, alive.

Sir, you had called the attention of the Minister the other day and
the Minister had come out with a detailed statement. All the promises that
he had made, all the best wishes and the cocern that he had expressed
and shared with us, on the floor of the House, were tali talk. . He had
promised, and | quote from the statemnent wiue. 11& had made on the floor
of the House:Ecological security shouid get the same priority, as national
security. This is on record. But even after that, the Minister could not take
any action. Even day-before-yesterday, the same tragedy has taken place
~in the Nandankanan zoo, with the death of another Royal Bengal white tiger.
The management of the zoological park and the employees who were in
connivance, were not punished, and no action was taken against them,
Under these circumstances, in view of the international concern the issue
has raised, -and in view of loss of prestige for our nation before the whole
international community, | have no other option but to demand the
resignation of the Minister because-these incidents never took place in one
day. If you remember, from 23" June onwards, one after anoctheér, these
tigers have become a victim of the same disease, tripancsomiasis. Even the
tranguin iniections <=- the Minister could not answer it; even the zoological
authorities could not answer it -- which were necessary to be injected to
these animals were nol made available. A layman is not supposed {o know
why tranquin injections were not made avatlable. It is, of course, a rare kind
of injection. But the authorities in charge of the Nandankanan park were
supposed to know it.  Which is why Shri Zutshi was here, although he
was not a full-time officer, which a zoological park like this deserves. But
still, they should have come to know it. Reporis have come that because
of the cost factor trangui injections were not made available, although
tigers, oné after another, kept on dying because of the same disease
tripancsomisis, according to medical parlance. There 15 no answer,
Instead of tranguin, Bereiin injection was given. Some of the doctors have
said -- it has also come Iin the Press -- that gwing a Berelin injection to a
tiger which is suffering from such a disease is equivalent to giving a disprin
to a patient who is suffering from virai “~ver, That is what has been done.
But no action was taken. It did not happe in one day. | have repealedly
mentioned it. Neither the death of the i .onal bird peacock, at Morena,
nor the deaths of lions in the Gir forest, nor the death of tigers took place
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in one day. I was a continuous process. But no action was taken and
no preventive step was taken. Yes, Shr Zutshi was transferred and certain
action were taken in succession. But preventive steps which could have
avoided the subsequent tragedies were not taken. Thet is why one after
another, tragedies took place. Thirteen tigers have died during these days.
Similarly, in the Gir forest also, one after another, lions have died. But no
preventive steps were laken. They could not stop these tragedies. Same is
the case with peacocks. Neither the deaths of lions, nor the death of
peacocks, nor the death of tigers are new things. These incidents are
happening since 1996. This happened in 1986. This happened in 1998,
The statement of the Minister in reply to the Calling Attention Motion and
the statement of the Minister in reply to a question in the House the other
day are testirnony to the fact that these incidents are happening in all these
years, due to the connivance of a cerlain section of the esmpioyees
because of which the whole nation is angry. We have come to know that
one of the employees was fired from that particular garden because he
used 1o steal 25 kg. of fish which was meant for a crocodile. He used to
sell it to a nearby hotel. That fired employee, as a retaliation, came back
and organised a cold-blocoded murder of that crocodile. This is one of the
most tragic incidents that has -taken place in any zoological park all over the
country. This incident took place last week. He did it in connivance with
some people when the farewell ceremony of the former Director-General of
that particular park was taking place. Neither the Minister nor the
Management couid prevent it. Wt was a cold-blecoded murder of a crocodile
which has evoked tremendous international reaction for quite valid rehdsons.
In view of the continuous tragedies which the Minister has faited to prevent,
| have no other option but 1o say that he should resign on moral Qrounds.
Of course, the Minister has to do many things. But he could have visited
the Nandankanan park, which he did not do, but on moral ground for his
inaction, for his inability to take the Nandankanan people to task for such
incidents and for not being able to prevent the tragedies that have been
occurring all these days even after all kinds of caution and warnings that
have been given by different wildlife and animal lovers. He has not been
able to rise up to the warnings of these animal lovers and he has not been
ablg to prevent the tragedies and, hence, on moral ground, the Minister of
Environment and Forests must tender his resignation.
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SHRI P.N. SIVA (Tamil Nadu): Wr. Vice-Chairman, Sir, at the
outset, 1 would like to appreciate the Minister. for having admitted, without
any reservation, that the authorities in the Zoos were unable to show the
professional confidence that was expected of them. And | would like to
seelk ceartain clarifications from the hon. Minister. There are aroung 313
tigers in the Zoos in India, and out of that, 35 deaths occur in a year which
amounts to 12 per cant of the total population. But as far as the wild
animals are concerned, the death rae is just 5%. What we could
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understand is, the animais that are under the custody of some people,
whether in the zoos or sanctuaries, are not being nurtured properly. The
Minister has mentioned in his statement that poor standards of sanitation
and hygiene, inadequate expertise in the field of health care etc. have jointly
contributed to the death of animals. All this signifies that the anirals in the
zoos are living a life of slum-dwellers. The explanation that the Minister has
given helps us to know the situation. But, | think, it is not the solution. For
example, the suspected disease of Tripanosomiasis, to which the 12 tigers
have fallen a victlim, is not a new disease. As Shri Ramachandraiah quoted,
from 1996 to 1998 and way back in 1950, some 30 to 40% of wild ass had
been wiped out because of this disease. What steps did the zoo authorities
take to save the animals from this disease? | want to know one thing.
Why don't they vaccinate the animals to make them immune to such a
disease that wipes them out? The tiger is our National Animal. The
peacock is our Naticnal Bird. When these animals are not looked afler in
the way that-they have to be, it leads to problems. The disease responsible
for the death of these tigers has been diagnosed as Tripanosomiasis. But,
as many other Members have mentioned here, a crocodile was beheaded in
the same zoo. When the boy who looks after the crocodiles, goes to the
farm at 5 o' clock, he finds the crocodile alive. After changing the waier
and so on, he again goes at 6 o' clock to feed the crocodile. But he finds
it in & pool of blood, without its head. Within that one hour, something had
happened. What we infer from this is that the miscreants are not from
outside. | hope tha Minister of Environment and Forests, who is taking
much care and interest in finding a solution to this problem, will go into this
matter and see what has to be done. The-day-before-yesterday, Shri
Swaraj Kaushal had given a proposal, or, he had suggested, if the number
ol zoos could be reduced. | hope this suggestion will be considered. But |
would also suggest that instead of reducing the number of zoos -- since the
wild habitat is already becoming less in number due to deforestation, due to
drainage of water ponds, etc. -- why don't we employ the so many
unemployed and qualitied veterinary doclors we have and instruct them to
take care of the animals? My dear friend, Mr. Bratin Sengupta, is a lover of
animals. He insists upon the Minister to resign. He is insisting upon the
Environment and Forests Minister to  resign, while the subject of
environment and torests is in the Concurrent List. | would like to know from
him whether the Deputy Chief Minister of West Bengal who is in charge of
Home Affairs, will resign his post because there have been riots and so
many lives have been lost recently in West Bengal.
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SHRI BRATIN SENGUPTA: That is quite a different matter
finterruptions)

SHRI P. N. SIVA: Wil he resign, because the power vests with the
States? (Interruptions} The Home Minister is in charge of this subject in
the State Government and he should be responsible for what has
happened.. (interruptions)

SHRI BRATIN SENGUPTA: 1t is unnecessary... {interruptions}

SHRI P. N. SIVA: . .as this Minister is responsible for what has
happened in Orissa (interruptionst

SHRI BRATIN SENGUPTA: You are unnecessarily raking up thig
issue. |

SHRI B. P. SINGHAL (Uttar Pradesh): That is for the Chair to
decide.

SHRI P. N. SIWA: What happened in Orissa at the Nandankanan
Zoo, which comes undet the Concurrent List? The Minister had not shirked
away from his duty, He visited the place. He went into every detail... He
has not visited, .but he has come out with the truth. So, his interest is bemng
seen. | would like to seek a clarification from the hon. Minister. The
discipiinary action taken against these officials who were not sincere in their
duty, is not enough. What further steps are being taken to save the wild
animals which are in our custody and see to it that no such things -happen
to them in future? | would also ke 1o know frcm the hon. Minister whether
he is going to retain the number of zoos as it is, and also to increase the
area of wild habitats which are being encroached by poachers, by way of
deforestation, by way of draining swamps, etc. | request that all such things
should be stopped. Sir, | once again asscciate myself with the feelings of
the hon. Members who have spoken on this subject. As a lover of animals,
and in order 10 save our national animal and the national bird, the Minister
should take immediate action -- though it is in the Concurrent List -- and
extend whatever possible help the Central Government can extend to the.
State Governments to preserve our wild animais. | request him to see to it
that such things do not recur in future.

SHRI SWARAJ KAUSHAL (Haryana): Mr. Vice-Chairman, Sir, the
statement of the Minister, | musl say, reads like the c¢limax of a Greek
tragedy. He has admitted everything right from overcrowding to
inappropriate housing, poor standards of sanitation and hygiene inadequate
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expertise in the field of healthcare. | think he has admitted everything. | must
compliment the hon. Minister that although he is a full-Hedged Cabinet
Minister, he has been very frank and very truthful in admitting these facts. |
would only supplement the statément by a few facts. Although it is a very
comprehansive statement, | hope thé Ministry is aware of the depleting tiger
population in the country. The number of tigers' in the vear 1993 was 3,750;
and the number of tigers in the year 1997, when the last densus was held,
came down to 3,435. In the same way, the number of Jeopards in the vear
1993 was 6,826; .and in 1997, it went down to 5,738. The situation was so
bad that the Supreme Court, by a judicial order, had to direct the Ministry
to do something to save the tiger.

Sir, the Minister, in” his statement, says that tigers in Sariska are
dying on account of tuberculosis. | think it is not a compiate statement. The
tigers in Sariska are dying for want of water also, You have given Rs. 40
lakhs to the Gir Sanctuary; but | am sorry to say that it is not enough. |
hope, you will do something for the Sariska Sanctuary as well. |

Sir, | will now come 1o the number of zo0s. As per page 3 of the
statement, there are 199 recognised zoos. May | know from the hon.
Minister as to how many unrecognised zoos are also functioning? | think
their number may be equal or may be larger. Out of these zoos, 136 are
mini-Zoos. If these are the conditions prevailing in the major zoos, Mr.
Minister, | would like to know from you as to when you are going to
improve the plight of these 136 muni-zoos. When are you going to bring
them to the normal standard of hygiene, healthcare and so on? Can you
ever improve them? When will you have the funds to improve these z00s?
How much time will you take to improve these 31 small zoos? Why must
you have these small and mini zoos, or, even zoos at all? Why should you
have these 17 zoos? Why should you even have these 199 zoos when you
cannot look after the animals? | think, on the basis of this document alone,
Mr. Minister, you need to abolish these zoos. You have forfeited your right
to be the guardian of these mute animals. | think 1his is a sufficient case
when you must release them back to nature. You shculd open a sanctuary
and release all these animals back 1o nature. In addition, Mr. Minister, | have
an unusual clarification tQ seek. | have o hesitation whatsoever. [ would like
to confirm from you about & thing. | h<ard that the Prime Minister is visiting
America sometime in September, anc he is carrying with him an elephant
and an ass. These are the symbols ¢ the two political parties there. | do
not know who suggested this to the Government--if this is correct. | am
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sure, it is. not Brajesh Mishra. It could not be Brajesh Mishra. | believe, you
can try to find better presentations for developing friendship and diplomacy.
If you are taking these, Mr. Minister, then your Government is going against
the Directive Principles of State Policy, which mandate you to look after the
wildiife. In case this is done, | believe, it wili be a very bad gesture of
friendship and diplomacy, and, | think, you should not do this.

In totality, Mr. Minister, | must say that you have been very frank,
very honest, and very truthtul, and | have no reason to doubt your sincerity.
But the minimum your Government should do, only on the basis of this
papeér, is to abolish the zpes.

Thank youi.
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SHRI PRANAB MUKHERJEE (West Bengal): Sanjay Is very
constructive today.

DR. L. M. SINGHWVI {Rajasthan); Mr, Vicg-Chairman, Sir, first of ali |
may say thal we are in your debt as is the hon. Member who raised this
issue an issue of the greatest mportance. We speak in anguish, we speak
in sorrow, and we speak in grief. The failures are many and it will hot do
merely 10 ask this Minister or that Minister to resign. Thal iIs an easy way
out. What this country requires 15 to ask itself and to introspect on whether
we have a framework of National Policy, whether we are providing the
necessary funds, whether we have the appropriate professionalism or not,
whether these zoos and sanctuaries are not becoming a hazard for the lives
of those whose lives are meant 10 be protected and cared for. Mr. Vice-
Chairman, Sir, | think what happened in-Nandankanan shows for sure that it
is no longer a garden of joy; it has become a garden of death disaster and
tragedy. Nandankanan as a name, -- the name ought {0 be changed --
carries a-special meaning. What has happened in Nandankanan can only
be described as the wages of neglect on the part of those to whom the
care of our precious wildlife, whether in the zoos or in the sanctuaries, is
entrusted. Mr. Vice-Chairman, Sir, it is important to recognise that the first
and foremost issue here is the issue of accountabiiity. The Minister has
very Kindly reassured us that the Committee will go into it and we will then
be able to act on the recommendations and the findings of the Committes.
But | often remember whatl Dr. Johhson said about Committees. He said,
committees consist of individuais who can do nothing individually and
decide coliectively that nothing can be done. We are in a situation of total
inertia, total lack of priority. Perhaps, we are in a situation where we are
not even aware of a National Policy framework, No doubt, this is a subject
of jurisdiction of the State.

No doubt, the question of peacocks in Madhya Pradesh, the
question of tigers in Nandankanan and the question ¢f those animals that
have died in Rajasthan are all issues which, ultimately, become the national
issue. The subject is a State subject. But, it is a national issue. That is
why it is important for this Parliament to “remind iiself of the policy
framework, the need for people of commitment to play a part in protecting
our wiidlife; maybe, one simple solution would be, t0 make Smt. Maneka
Ganghi, the Minister in charge of Wildlife; at least, you would have the
assurance of some one with a sense of commitment being invoived in it.
But the fact of the matter, Mr. Vice-Chairman, Sir, as you initiategd the
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discussion, 15, there is a lack of pricrity. lLack of finance becomes an easy
excuse. Lack of professionalism is also because of lack of priority, | find
that the reports, which have come so far, are not at all re-assuring because
the tendency to tind excuses is something which is inexcusable and, | think,
Mr. Vice-Chairman, Sir, it is important that Parliament must intervene not
because it falils within our jrnsdiction directly but because it has become a
nalional issue. it has become an issue where a policy framework, on a
national basis, is necessary. There seems 10 be a breakdown of policy
framework. There seems "tc be a rampant insensitivity in a matter of this
nature. There appears t¢ be only a situation where we become a House of
post-mortems. Animals have died, birds have died and we carry out a
post-mortem. That is not satisfactory. We are intended by our Constitution
to frame policies, to lay down policies and to ensure the implementation of
those policies. That is where, | think, the basic issue is. The basic issue,
Mr. Vice-Chairman, Sir, is this. Are we prepared to provide a policy
framework and 10 make sure that it is implemented, beyond politics and
bevond partisanship but, with a view, 10 make sure that wildlife is protected
in the best traditions of India's own heritage? It seems 1o me, to ask a
Minister of the State Government concerned 1o resign for this or that lapse
on moral responsibility, is not the solution. | do not think that is the solution
to the problem. The solution to the problem is to provide the necessary
professional training, to provide the necessary leadership at the Centre and
in the States, and to provide a sense of commitment. At least, that is the
lessch we can learn from these ft{ragedies that have happened in
Nandankanan and in Rajasthan. Those tragedies may multiply in the years
o come. That is where, | think, our duty calls. Our duty is to proclaim to
the people and the Government that we are committed to protect
environment. 5ir, Smt. Indira Gandhi, had introduced one of the provisions
of national fundamental duty. One of the fundamental duties is to protect
our environmzant. That is a part of the Constitution and this Government
has given a' accolade to this. This Government also wants to cultivate a
sense of fundamental duties. We all want that there can be no rights
without duties. We are nof{ performing our duties. It is not only for the
Government bul also for the citizens to .join in this crusade for the
preservation of wildlife rather than take the bounties of nature for granted,
wiich is what we are prone o do. | wanted to add my humble voice to the
many points that have been raised here with a sense of conviction and
sincerity but, at the end of the day, if it is only in the House and on the
record of our proceedings. we have not done our duty, and the Government
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have not done their duty. | also wish t0 pay a tribute t0 cur newspapers
which have been able to appeal to our conscience on this very important
Issue. Thank you

PROF. (SHRIMATH) BHARATI RAY (West Bengal): Mr. Vice-
Chairman, Sir, | was quite surprised to read the statement of the Hon.
Minister. The whole issue is not merely, what he says, an evidence of
empathy and concern for wildlife, but the issue is far more crucial. It is a
matter of life and death for humans as well. The entire issue is a part of
the issue of biodiversity. We humans have a lot of company on earth --
millions of species of animals, plants and other organisms. We are
interdependent. The awareness about biodiversity is growingly globally. We
have also become aware. But our awareness is confined only to the IPR
and patenting rights, especially for medicinal plants. There is a little
gvidence of our concern regarding our animals. We forget that when there
will be no tigers, peacocks and crocodies on the earth, there will be no
humans as well because we are all interdependent. That i1s why negligence
of our forests, our zoos and our sanctuaries is very dangerous for our future

generations as well as for us.

The Minister's statement reveals three points. First, we have no
pride in our animal life. Why do we chase them? In India, we have about
95,000 known animal varieties; we should be proud of them. Are we trying
1o preserve the natural advantage that nature has given us? Instead of
preserving them we are callous and we let them perish, Secondly, as the
hon. Minister himself had agreed, we have not developed the requisite
expertise to look after animals, My question is, if we are not competent td
preserve them, why should we have them at all? As Mr. Swaraj Kaushal
pointed out, why do we have zo00s? The animals need to be preserved,
both in situ and ex situ. /n sifu nature preserves them. But we interfere
with nature in the name of development and also in the name of religion
and kill lions . in the Gir forests and chitas in Ranthambore. E£x sitv we
bring them to 2008, t0 circuses, 1o parks, deny them health care, give them
contaminated food and kill them. Sir, during the last four years, ten per
cent of our total animals died in zoos only. Do we have any right,
whatsoever, tc maintain zoos? The third point is that it reveals a lack of
accountability in ail spheres, which has resuited in the death of animals, and
the people responsible for it go scot free. The staff sells the food of the
antmals, but nothing happens. Whenever a mishap occurs, we institute a
commission of inquiry. Its report is kept in cold chambers and the
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authorities are happy thal their responsibility is over. We wait for the next
mishap and for the next comwmission of Ingquiry. | suggest that the
Government should seriously attempt, one, to evolve a sustainable forestry
practice; two, design programmes to highlight the value of animal genetic
resources for public education; third, fix accountabiiity for negligence and
mete oul strict punishment for those who are responsible for i,

THE MINISTER OF ENVIRONMENT AND FORESTS (SHRI T.R.
BAALU): Mr. Vice-Chairman, Sir, in fact, | must thank you first because you
had started the discussion. About ten hon. Members have deliberated on
the recent episode and they have shown their concern for wildlife, especially

tigers. Sir, there are various suspicions. In fact, they don't have the exact
feedback, or, the exact reasons of what went wrong in the Nandankanan
Z0o. That is why, my friends have raised their voice and demanded that
the Minister should resign, It is not a question of Minister's resignation.
Ministers come and go, but what is important iIs that the problem should be
corrected. If we have gone wrong, then, we should correct it. It is for
the QOpposition 10 point out the irregularities, and wherever there is an
irregularity, it has to be corrected by the Treasury Benches. Actually, we,
the Ministers, are not running the zoos. We are dependent on the State
Government; and the State Governments are dependent on the officers in
charge of the zoos.

| would like {0 address the points one by one and if there is
anything ieft out, | can clarify it. First of all, my friends said, it is because of
food poisoning. Sir, it is not correct. Because beef, or, other meat, is
slaughtered in the slaughterhouse between 6 p.m. and midnight. And the
next day, 1t is brought to the zoo oniy after 10 a.m.. S0, actually, the
time-gap between the slaughtering for the meat and the feeding of the
animal will not be less than 10 to 12 howrs. |f the panricular parasite,
Trypanosomia, is lefl in the meal, definitely there is a chance of animals
getting infected. But as per the scientists, this trypanosom parasite does
not live beyond eight hours. So, food poisoning, or, infection through food,
Is ruled out

The second point was that  wrong medicine was administerad.
According to the Velerinary Scientists, so far we have got only two or three
medicines, like the Berenil and Triquine, to treat this trypanpsomiasis
disease. They had administered Berenil, there is rothing wrong in
administering that particular medicine. 50, the point that wrong medicine
was administered is ruled out.
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3.00 P.M.

The other day, while deliberating on this point, | had said that we
don't have enough .curriculum or education as to how to treat the wild
animals. My friends should not confuse between the treatment of wild
animais and domestic animals. We have expertise in treating the domestic
animals because we are in touch with them and embrace them everyday.
But in the.case of wild animals, we don't approach, or,. go near those
animais. Sir, here, ! would like to read one sentence from the book
"Trypanosome and” Trypanosomiasis of Indian Livestock’ released by the
indian Councit of Agricultural Research. it has been written by Dr. B.S.
Gill, a prominen{ and eminent Parasitologist working in the Indian Veterinary
Research Insiitute, and a former dean of Veterinary College of Punjab
Agricultural University, Ludhiana. Here, he says, " Wild animals died of
Trypanosomiasis soon after the capiure.” What it reveals is that, as and
when you captured a wild animal, the disease Trypanosomiasis flares up.

‘This book is written by an eminent veterinarian. [ would like to
inform the House that tigers are the most sensitive animals. So, they
should not be subjected to any kind of stress and strain. What happened
in the Nandankanan Zoo in Otissa was, those animals faced a severe
cyclone some seven or eight months back,. 5o, they were subjected to
some stress and strain. During the cyclone, the compound walls and
boundaries were broken. Those boundaries and compound walls have not
yet been repaired, There is a village, namely, Daruenga which is at a short
distance from the tiger cages. The domestic animals there are also
suffering from trypanosomiasis. That area itself is prone o trypanospmiasis.
The distance between the tiger cages 1o the village is about 400 melers
only. The domestic animals used to come there for grazing. The infection
would have occured because of vectors. The vectors may be flies or
ticks. The flies bite the domestic animals grazing around, thereby
transmitting the particular disease 1o the tigers. Gradually, these tigers
bhecome prone to irypanosomiasis. These parasites do exist in the blood
‘vessels of the tigers. 1t is just like a latent existence. The irypanosocmiasis
parasites do exist in the blood vessels, that is, in between the white blood

corpuscles and red blood corpuscles.

When they are subjected to some stress and strain, as the three
authors have quoted in their book, suddenly they lose their resistance and
trypangsomiasis occurs., Exponentiatly, the trypancsome, e parasite,
mereases.  That is why our friends who were looking aftsr the particular

- 223



RAJYA SABHA [31 July, 2000}

zoo, the veternarians, could not , in spite of their action, ‘manage that
quickly. This book has been released by the Animal Disease Research
Institute,- which is in Crissa. The other authors are Dr. S.P. Tripathi, Shri
R.K. Vardhan and br. PX. Mohopatra. In the introduction itself, they say
that the disease appeared occasionally, in an epidemic form, which was not
very responsive to treatment, due to its acuteness. It is not yet clear as to
which of the pre-disposive factors are mvolved in such an outbreak. This
book was written in 1995. The book says, "Recently, several outbreaks of
trypanosomiasis have occurred and recorded in cattle, donkeys and dogs in
Orissa", Though the diagnosis of the acute form of disease is not very
difficuit, as the parasites are seen in the blood, the treatment is not very
successful, as the affected anima! dies scon. *...Since the parasites are
scanty in the peripheral blood in sub-acute and chronic form of the disease,
it is difficuit to diagnose them. In this manuscript, an attempt has been
made to highlight the different aspects of trypanosomiasis, with the hope
that it would help the veterinarians in the field to handle the disease
suitably. Further, it says, "Chronic form is a ususl form of disease in the
cattle and buffaloes of Orissa, which act as the main host. This is no
specific clinical sign; but the performance of the affected animals goes down
gradually. Usually, the animals recover between four-and-a- half months to
twelve months, but many predisposing factors may turn the disease into a
sub-acute or acute form, causing mortality.” Here, | should say. that
parasites exist in the blood vessels of the anmals. In 1999, there were
such incidents. Various parasites do exist. When a particular tiger or any
other animal is taken out ©f its cage for taking blood samples or for any
such test, even at that point of time, it is subject to stress and strain, which
has accounted for the increasing number of trypanosomiasis cases. It is
not a new disease. Because it is an old disease, it may recur at any point
of time.

Sir, the other thing that was said was regarding financing. Many of
my hon. friends have said that proper financing is not there and that Ceniral
assistance is not forthcoming. They were telling all these things. For the
information of my friends, | would like to quote the figures of Central
assistance that is provided for the protection of wildlife and Zoos. Sir, for
the development of National Parks and Sanciuaries, RSs. 12 crores was
provided in 1999-2000; and this year, /.e., for 2000-2001, the figure is Re¢
22 crores. Sir, for '‘Project Tiger’, a sum of Rs. 17 crores was proviuad
last year, and this year, Rs. 23 crores is provided.. For ‘'Project Elephant’,
Rs. 6 crores was provided last year, and this year, the figure is Rs. 8
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crores. Sir, last year, the budget for the’maintenance of Central Zoo
Authority was Rs. 12 crores, which has now been raised to Rs. 13 crores.
Last year, the total nvestment was Rs. 47 crores, and this year, it stands at
Rs. 6G crores. -

SHRI SANJAY NIRUPAM : Do you think it is enough?

i
- SHRI T.R. BAALU : | do not say that it is enough. But, Sir,
enough is enough. My hon. friend Shri Swara] Kaushal has recommended
that when the Government is not able t0 maintain the 136 mini-zoos, it is
better to abolish them. He asked : why can't we abolish them. Yes; we
can abolish themn. But, tomomrow, your Madam will find fault with you.
Where will she take her children to show animals? She can't go to the

forests. It is not jike that...fnleruptions)... | am replying.

SHRI SWARAJ KAUSHAL_ : | leave it to your best judgment.. But f
it is a problem of ... (Interruptions)...

SHRI T.R. BAALU : Your concern is that we have to maintain;
otherwise, we should leave ... (interruptions)...

SHRI SWARAJ KAUSHAL : It is a problem of over-crowding. You
do not have sufficient resources. Why can’t you leave them? [t is all that |
am asking. If you could cite a better ilustration from home, | think it would
be better.

SHRI T.R. BAALU : | fully agree with you. Actually, the zoo
authorities had gone one step forward. They wanted to breed more
animals. They were, perhaps, ambitious. But it was not comrect. When
they are not able to manage the present population, they should not go for
more inbreeding. Iinbreeding itself is a problem. Because of the inbreeding,
the causalities have gone up because it loses resistance. Sir, | want to
reply to the points raised by Mr. Kaushal. .... {Interruptions)....Out of 13
tigers, there were 8 white tigers that had fallen prey to this because of
inbreeding oniy.

Mr. Kaushal, here we are not just registering. The number of zoos
that ceased to operate is 42. The number of zoos not granted recognition
is 93. We are just not registering them. When they are not having proper
infrastructure facilities., we simply ignore them.

SHRI SWARAJ KAUSHAL, What will you do with the animals?
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SHR! T, K. BAALL: | will tell you, Wherever overpopulation is
there, we will address the problem. The overpopuiated anlmatﬁ will be
definitely distributed.

[THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA) IN THE CHAIR]

SHRI SWARAJ KAUSHAL: You say that you have closed many
zoos., What have you done witly the animals there? Have the zoos been
aliowed to continue to keep the animals? Your registration has been
denied to them.

| SHRi T. R. BAALU: For the time being, till such time as we have a

comprehensive decision on this issue, it will confinue.. { have already said in
the Question Hour that proper action wil be taken, a cnmprehenswe
decision will be taken only atter the committee that has been set up for this
purpose to go around 109 zoos, gives a comprehensive report within three
maonths,

SHRI SWARAJ KAUSHAL: Whal about the unrécognised 200s?
Will they continue?

| SHRI C. RAMACHANDRAIAH {Andhra Pradesh): All the animals will
become extinct. There is no law.

SHRI SWARAJ KAUSHAL: What are you doing about the
unrecognised zoos, Mr. Minister?

SHRI T. R. BAALU: They are recognised zoos only. We are not allowing
any unrecognised zoo0.

SHRI SWARAJ KAUSHAL: | am asking about the unrecognised
200s. ....{Unterruptions) .. |

SHRI T. R. BAALL: As far as the Government is concerned, we
have only recognised z0o0s.

SHRI SWARAJ KAUSHAL: What will you do with the animals?
You are not replying me.

SHRI RAMDAS AGARWAL (Rajasthan): He is asking what you are
going to do with those animals.

SHRI SANJAY NIRUPAM: The .whole issue is being taken lightly.
... {Interruptions) ....

SHRI T. R. BAALU: It is not. | am not taking anything lightty.
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SHRI SANJAY NIRUPAM: You are saying: “Enough is enough.”
The fact is that the budget Is not enough. ... firterruptions)....

SHREI SWARAJ KAUSHAL: Better apply vour mind to the problem.

SHRI T. R. BAALU: 1 have already applied my mind. That is why
on the very first day itself | announced a Commitiee. The Commitiee went
into it in detail. It has submitted a report. Afier that, we have conducted a
workshop in Chennai. Further, we are going to take a proper decision,
.fterruptionsy ...

Sir, 1 have not concluded my reply.

_ '(aﬁ?ﬂ'ﬁ’mm} - 34 ¥3 9wl Let him conclude...

3fY Worm Frou® ;. e a7 <9r 6 s o9 @ vaw ad) 2. {mﬂﬁ) R
FOH Wig &1 F 0 R o 9 e 87

m{sﬂmmﬁm: Aoy == of | Fegy ...(=raar)...

| st WO Frewd @ 3ua 991 ik W9 Adl @ wad.. (@) oA
g9c 961 F7 TIaRY a3, HIarg o 6H Soff?

- SHAI T. R. BAALU: Some of my friends have said that the tiger
population is going down,

sft W P @ I AT WEE, Y TF ware W off 9 B AR s
# gor 21 3 sraw 8 % @ & gafen B A gu e 21 ) ward & e o 0w e
2 afv gu 9ard g ¥ & ... (=]uR)...

SHRI T. R. BAALU: Sir, 'am not yielding. ... finterruptions)....

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): He is not
yielding, please.

SHREI T. R. BAALU: Some of my friands have raised an alarm
about the depletion of the tiger population. The tiger population has not
depleted.

My friend from the TDP, Mr. Ramachandraiah .....{Interruptions)...
SHRI BRATIN SENGUPTA: He has not answered my points.

THE VICE-CHAIRMAN {SHRI SANTOSH BAGRODIA): He is nol
yielding. Why do you not allow him to continue? How do you know that
he is not going to reply to your queries? ..... (interruptions) ....
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SHRI T. R. BAALU: [f they do like this, how can | reply to them?

| THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): If you do not
allow him to reply, how.can he reply?

uﬂmm:aﬁmﬂmﬁfﬁﬁwﬁlﬁﬁﬂhﬁmmm%
UE AU I H U a24 & ...(3mm)...

Iuauean (of dety amgifaan): sy afov |

The floor is with the Minister. Let him reply. if he does not clarify,
we will see later. ... (Interruplions) Please sit down. Let
the Minister reply.

SHRI BRATIN SENGUPTA: Let him quote the figures also

SHRI T. R. BAALU: 1 am going to quote the figures.. | am only
referring to Ramchandraiah Garu. 1s therg anything wrong in it? How do
you presume things? -

SHRI BRATIN SENGUPTA: You said that the tiger population is
not declining. |

SHRI T.R. BAALU: i have only mentioned Ramachandraiah. He
has raised some alarm as to the depletion in the tiger nopulation, quoting a
report. Sir, one Political Committee of the United Nations visited India and
made some adverse comments. The adverse comments were: We believe
that the rate of decline in tiger popuiation is accelerating. (Interruptions) #
said that the actual tiger population in India was much iower than the official
figure of 5,000, They put the figure between 2,000 and 3,000. The next
thing it said was that the Mission was not convinced that the indian tiger
population outside the designated protected areas was properly protecled
or valued. It called upon international donors 1o stop funding the tiger
conservation agencies in India...

SHRI C. RAMACHANDRAIAH: This sentence is to be noted.

THE VICE-CHAIRMAN (SHR! SANTOSH BAGRQDIA) What he is
saying is automatically being noted.

SHRI T.H. BAALU: ..unlv the Central and State Governments
demonsirate that such money would be spent effectively in total, where they
were needed. This is the repori.
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Sir, we co-sponsored a resolution at a Conference held in April,
2000 at Nairobi: Many multilateral countries supported the molion. We
explained the matfer to them. The matter was extensively discussed.
Finalty, the multilateral forum expunged all these remarks from the internet
and from other places. They have also urged the maultilateral and other
donor agencies to donate or assist India freely.

Now, 1 come to the tliger population. We have got only 3,700
tigers in india, plus 313, minus that one which died last week. We have got

aboutl four thousand tigers.
SHRI SWARAJ KAUSHAL: Your statistics are of 1993.

SHRI T.R. BAALU: No, they are of 1998,
SHRI SWARAJ KAUSHAL: What was the tiger population in 19907

SHRI T.R. BAALU: | can only say about 1998. The 1990 figure is
not available at the moment. | wil get it and pass it on o the hon.
Member.

SHRI SWARAJ KAUSHAL: Mr. Minister, what was the tiger
population in 19977 Please go through the Rajya Sabha records.

SHRI T.R. BAALU: | have got the 1998 figure.

s} worg freay ﬂﬁﬁﬁﬁm?ﬁ'ﬂﬂaﬂﬁlw 1
SHRI T.R. BAALU: Sir, | am not yieiding.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): if you are not
yielding, you continue with your reply.

- SHRI T.R. BAALU: Sir, my friends wanted 1o know what steps we
have laken to deal with the poachers. The Government has taken action by
way of intensive patrolling of sensitive areas and arresting the. offenders; we
have given awards to informers for collection of information about the
poachers and smugglers. We have been taking help from the police in
investigation of cases against offenders. Moreover, regional coordination
Committees in Kerala, Tamil Nadu and Karnataka have been formed for joint
action against inter-State gangs of poachers. For the last one ‘year, in
Karnataka, five elephants were killed,. I7 persons were arrested and one
person was killed in the encounter, In Tamil Nadu, three instances were
noticed; 6 persons were arrested. In West Bengal, two persons were
arrested. As far as. Karnataka, Orissa and West Bengal are concerned,
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poaching has been higher in 1998.99. The number of poaching cases in
Karmataka -is 25, compared to 23 .in previous year. As far as Orissa is
concerned, the number of poachings was 13, compared to 7 in previous
year. ‘As far as West Bengal is concerned, in I997-G8 it was 4 ; in 1998-
99 it was 13. Srauggling of ivory is the - root -cause for the heinous crime
of killing of elephants. That is why extensive seizures have been made. This
year alone, we have made seizures in Mumbai, Chennai and Delhi. Between
1997 and 2000, there were a lot of instances in Orissa, Meghalaya, West
Bengal and Kerfala. So, action is being taken to curb the activities of
poachers.

'SHRI SANJAY NIRUPAM : What about Ranthambore, Rajasthan?
Ynterruptions)... As far as poaching is concerned, how many cases you
have received in the case of Ranthambore and Kanha?

THE VICE CHAIHMAN (SHRI SANTOSH BAGRQDIA): He dees not
have the mformatlen rfght now. . finterruptions)... He is not vielding.

SHRI T.R. BAALU: | will pass on the information - iha hon.
Member. ..(nterruptions)..

SITQATEDY (SN W aETSIRa) & Sl Gicy 4 | U wlaric dox o S s,
fisr #Ig g T8 AT ar a5 ° gu AR

SHR! T.R. BAALU: The measures taken by the Governmer: of
'India to protect elephants are © We have established the “Prélect Elenhant”.
We are funding the 'Projeet Elephant® From 198 10 2000, we have funded
Rs.37.73 crores. As far as the physical achievements of "Proiect Elenhart”
are concerned, 31 patrolling camps, 455 kims. of patrolling track, 1,033
kms. of roads resicration, 11 watch towers, 395 wireless sets have_ been:
established; and 31 motor cycles , 25 cycles, 4 jeeps and 2 vans and
77 fire arms have been provided. For mitigation of human and elephant
conflict 235 kms. of elephant-proof bench has been establishod. Flectric

fencing of 880 kms has been done. The numuer of elephants capturesd ;q'_'
43. The amount spent on elephant drives is Rs.49.5 lakhs, The o f

relief peld is Rs.202.2 lakhs. The expemsaure on pnb!;{ziy aware
Rs.77.7 lakhs. For hebltat restoratlen plantation .Q:_.one and L,,_,u,r in
3636 hectares peeture forest development on 2,14 hectares, and Iand
acquzsrtzon of .15} Sq. Km was taken up. Other Cemraliy esmeted scnemes
are thete. The Government of Inele has elso provided assistance to the
State. G{)vernmems for pretectic}n of wild ammals mitigatmg human wild
.ammat CGﬂﬂlCt and for. deveiomment works in the fringe villages, under
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various schemes. My friend, Mr. Sanjay Nirupam, wanted to Know whether
there were any cases of poaching in Ranthambore and Kanha. In the last
three years, there were no cases of poaching in these areas. Before |
conclude, | woul@ request all the Members of the Rajya Sabha and the
Lok Sabha, whenever they go to their constituencies.

THE VICE-CHAIRMAN (SHRi SANTOSH BAGRODIA): You can only
request the Members here. You cannot request the Members of the other

House from here,

SHRi T.R. BAALU: Whenever Members visit their constituencies or
visit any place, if they come to know of any deficiencies or shortcomings,
kKindly intimate me, | wik definitely attend to them. Whatever they may say,
the report of such deliberations submitted by the hon. Members will be
given due importance by the Ministry, and if any informa‘*ion is sought for
on any point which has been left out, | will pass on that information 1o the

hon. Members.

T_H_E VICE-CHAIBMAN (THRI SANTOSH BAGRODIA): We have
laken a lot of time on this subject Interruoiions)  Mr, Swaraj Kaushal.
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THRAMT N Wl &, 98 w e 7 B, 9 i W I W, o I
e & Ry o 5 5 el § Aty Rt ) Rrg aws A DY @ o) 8,
IR A SR AR s A aEs@ R |

SHRI PRANAB MUKHERJEE: Sir, are we having another
discussion? | have no problem, but we have some serious Business., You
have given enough fime, and i you have a¥owed another round of
discussion, no problem. ...{nterruptions)...

THE WVICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): No, | don't
think so. | have not allowed another round of discussion. ' ...([nterruptions)..

SHRI C. RAMACHANDRAIAH: We know the Government has
serious business, but # is also a senous matter.

SHRI PRANAB MUKHERJEE: | am not against any individual.
...[nterruptions)... My point is, regarding this matter, in the morming, it was
decided to convert it into a Short Duration Discussion. We had no problem.
Wa could have converted it into a Short Duration Biscussion, but some
rules, some practices, oughl 1o be followed. |

THE VICE-CHAIRMAN(SHRI SANTOSH BAGRODIA): Yes; it is well
taken. We will try 10 conclude it immediately. GO ahead, Mr.
Ramachandraiah.

SHRI C. RAMACHANDRAIAH: Sir, originally, iswas a State subject.
Because the State Governments were unable to protect the wildlife, it was
brought, through & Constitutional amendment, to the Concurrent List. Now,
the Central Government cannot say that it is the State Government's
responsibility. {t cannot shikk & responsibility. Otherwise, it should
transfer it to the State List; and we will hold the 3State Governmenis
accountable for it. Having brought it to the Concurrent List, now, so
callously, the Government of India is taking the decision! It cannot shirk its
responsibility. Let it come with an enactment which is more stringent, issue
guidelines 1o the States, so that the wildlife can be protected.

sft Ttw oeftd (e W) 9 STERd wElgd, A O qR Sog o i
A g qo 2, 99d gow b s 2 | et @@ 4 9@ g 2 fR andes ase
e foree i & o) THA Redgr i wu |4 $=N7 = e o & 1 77
TEY 3 R, 1997 # aweeE 1 W 3wl qemtiat o @ v R u i
T Jobu g & % FoRdeR diE BRI & 3 wRy, 39 dEy A e
g 2w ? e B a7 g a1 F edes aEw dee &l Aee deer A
BT A & aR § H:A oft &7 AR 2w 98 ? A T N g o [ e ardes
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| FZM A R R, Tl s s A Tigd ¢ 7
IRyl wa, A mMivhiiaflaam N wswaBFadmy
T 3 AR ARG & fore waia Fm w1 ama & | SEwT IR 7R 1 Swmw
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HI 7B 8 7 TU WET ¥ § W9 DY I Heh 7 7

THE VICE-CHAIRMAN (SHRI SANTOSH BAGROQDIA): Mr.
Sengupta; you have already spokern.

SHRI BRATIN SENGUPTA:  When will the Minister take action for
raleasing 5O acres of fand for Nandankanan?

THE CACE-CHAIRMDLTT SR SARITOSH BAGRODIAY Thanle vou.
Mr. Miruster.

SHED TR BAA L S S dermiptions) .
SHIRL  SWARAD kAalUGH I S, | bhave one guestion.
CEslepndiong)l s st a one-ling question. |

THTCE CHAIRMAN (kiR SANTOSH BAGRODIA):  You decided
to concede in favour of your wifo. |

oriRE SWARAJ KAUGHA L. No, air.
THE VICE-CHAIRM AN (SHR] SANTOSH BAGRODIA):  You didn't!

Cmrs 5 o0 AHLUVALLA (Bikary, Sir, there is no rule like that.

b e o n T g aned o dnRrruniions).

GIO-CHARNAN TR SATO0H BAGRODIAYL | didn't give

Ay LG

SHRD S.o AHLUWALLG:  Bverybody has got a right to ask
auestions,
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| THE VICE-CHAIRMAN (SHRE! SANTOSH BAGRODIAY: | didn'l give
‘any ruling’. | only asked him, "Have you conceded in favour of your wite?”
| never said ‘it is a ruling’. ..(rterruptions)... ‘Mr. Minister, will you allow

him to ask a question?

SHR! T.R, BArALY: Sir, Madam Swara) has already asked.
Ynterruptions). .

SHRI SWARAJ KAUSHAL: Sir, he is nobody tc:- allow or disallow a
Member. You have to permit me, Sir.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): 1 have
already asked him {0 speak. So, he has to vield now. That is why, | said,
"Will you allow him to ask a question?' Mr. Minister, will you please yield for
a minute now?

SHRI T.KR. BAALU: No problem, Sir.

THE VICE-CHAIRMAN (SHRi SANTOSH BAGRODIAY  Okay. Go
dncad, My, Kaushal,
DHED AARAL KALUSMA 0 Thapk yop, My Vicee.Chairman We
. o that the tiger popuiation i the coordry g Aonleting
Fie: on, mlﬂ[&:h‘r d 5rm'feg that. Now, | have a copy of the answer given to
FAar ko Birla, it repty 10 his Unstarred Question Mo G647, wherein Uhio
Caster conceded thal the total population of tigers in the year 1997 was
Wi L have the copy wilh me. Sir, | have got & copy of another answer
givelt by the don. Minister which says that the population of tigers in 1993
was 37500 1 believe 3750 tigers in 19893 as compared to 3435 tigers in
1997 means there is depletion of tiger population. How does he reconcile
this? Secondly, | have asked about the Prime Minister's visit 10 America.
s it a fact that the Prime Minister is carrying an elephant and an ass to
America as a gesture of goodwill?

SHRI TR BAALLUL Sy, 3Sushmaji wanted tc know whether this
Sonvarnment would come forward to set up a zoo cadre. She has made
Y suggeston. Sir, the Government is contemplating downsizing tro
overhimetn . As it ) there 1s no such move. 1 am serry | cannoet help her,
‘%m Ramdes Agarwa? wanted 1o Know vi*eiher such gignase could be
xnown in gdvance, 1t Is also a suggestion. ! wilk instrust my officers to find
out a mechanism.  Shri Nirupam raised a pomt abou! Panthamboers, Wa
wili definitely ook into it Shri Swaraj Kaushal said itha! there is depleticn,
There is no depletion. There is no need for any panic. So far as birth rate
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is concemrmed, it i$'19 per cent; whereas as the death rate i1s only 12 per
cent. There is no need for any worry. (Interruptions).

THE VICE-CHAIRMAN (SHR! SANTGSH BAGRODIA). This subject
is over. We will now take up the Short-Duration Discussion,

SHRI RAM JETHMALANI (Maharashtra). Sir, | had sough
permission 0 make a statement. Am | not entitied to this courtesy that |
should be told whether | have been granted permission or not? | have been
waiting since morning. 11 is a small, shott, four-page, innocuous statement.
Does it 1ake s0 much time for somebody to decide whether or not it should
be allowed o be made? It is my inalienable nght to make a defence
against certain accusations that have been made against me. | am sorry
that this elementary right and elementary rule of fairness-both are being
violated. | only wish to record my very respectful protest. Al least, tell me
about that so that | can go and do something better.

_ THE WVICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Mr.
Jethmalani, the point is your name is not there in the list. It is not on the
Agenda. | have not been advised by the Chairman on this issue. Unless !
hear something from the Chairman, because he approves the Agenda, |
cannot make any commitment.

| SHRI RAM JETHMALANI: | want the House to know that | am
anxious 1o make a statement. | had made this request in the morning. |
have also indicated my personal problem that | am not here from tomorrow.
After this, at least, my cofleagues who are in the House will not blame me
that | did not try to make a statement. People are being compelled to
resort to extra Pariamentary methods. That is all | can say.

SHORT-DURATION DISCUSSION - DISINVESTMENT POLICY OF
GOVERNMENT - (contd.}

of TPRTE T (TORYM) ¢ TS SUNHRgs Weeal (9 omer ? f
T2 Ru-2wde & IR ¥ wi? sRve fRvrrm o @1 ) arom i iR o -
AT 3 g anh ¢ @) A o9 2w f oo a1 [ B9-favede 3 Zown (3-8
o5 g WaR WA Il R ol gp R A ws v A Sy & TN
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